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(b) -No, Sir.

(c) The following refundable security
deposits are recovered by the Indian Oil
Corporation Limited from the consumers of
Indane Gas:—

(i) Per 15 Kg. Cylinder Rs. 40.00

(ii) Per pressure regulator Rs. 10.00
Total : Rs. 50.00

No interest is allowed on this deposit as
the eonsequential reduction in the Corpora-
tion’s investment on L.P.G. distribution
equipment is reflected in the selling rates.

(d) The price of Indane Gas is so main-
tained as to secure a competitive differential
over the competitors’ prices in any parti-
cular market.
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OUTSTANDING LOANS AGAINST S'II'ATBS

785. DR. A. G. SONAR: Will the
Minister of FINANCE be pleased to state :

(a) whether it is a fact tha; loans are
outstanding against each State; and

(b) if so, the details thereof ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) and (b). A state-
ment showing the amount of loans outstand-
ing against State Governments as on 31st
March, 1967 is laid on the Table of the
House. [Placed in Library. See No. LT-
1599/67).

DECLINE IN ReVENUE EARNTNGS IN  WEST
BENGAL

786. SHRI J, K. MONDAL : Will the
Minister of FINANCE be pleased to state:

(a) whether any assessment has been
made of the anticipated fall in revenue earn-
ings, such as income-tax, super-tax, customs
and other Central excises and taxes in the
West Bengal industrial areas including
Howrah and Calcutta for the first half of
the financial year as a result of the labour
unrest, gheraoes and lock-outs;





